
Centra! Administrative i rlbuna!
Principal Bench, Newueiiil.

OA-3Q18/2004

New Delhi this the 16'"^ day of Juiy,.2005.

Hon'ble Shri Shanker Raju, M8rnber(J)

Sntit. Mohan Devi,
VV/o late Mukesh Kumar (Balmlki),
Viiiage-Bainpur, Post-Sii^endra,
District-Agra(UP).

(through Sh. D.H. Sharma, Advacate)

1. The Commissioner,
KVS. 18, Institutlonai Area.
Shaheed Jeet Singh il^larg,
New DeIhi-16.

2. The Assistant Commissioner,
KVS, Regional Office,
Sector 'J", Aiiganj,
Lucknow-226024.

3. The Principal,
Kendrlya Vidyalaya No.1,
Air Force Station,
Agra-282Q08.

Versu:

Applicant

Respondents

(through Sh. Jai Raman, proxy for Sh. S. Rajappa, Advocate)

Order (Oral)

Learned counsel seeks permission to \vlthdraw this O.A.

granted. O.A. is dismissed as Vi/ithdrawn.

Permission

/vv/

(Shanker Raju)
Member(J)

.A


